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Advocate for 	 tJ ' 	fto.I)/ 	Advocate for 
Applicant(s) 	 Respondent(s) 
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Date of Presentation 

Dateofegistration 
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Orders of the Tribunal 

l2.3O4 	 :. 
(8) Mr.CSG Nair 	-. 

Mr.C.B. Sreekumar,ACGSC. - 

M.J.191/04 	. 	. 	•;. 	•; 

M.A. for joint appliáation Is allowed. 
Shri.C. B. Sreekurnar,AcGSC' appeared for the 

respondents. 	 .. 	. 	.• 	. 
Heard. The applicetion is adnui€téd. 

Respondents shell file their reply statement 

within four weeks with a copy to the applicant 

who may file rejoinder, Sf ,any, within two week 
thereafter. • - 

List before RC for completion of pleadings 
onJ4 JA . 

5, .. 	

" 5. . 

TtTN(AM) • 	 AVH(VC) 

-. 
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Notes of the Registry 
	

Orders of the Tribunal 

RC 

None for eithr side. 

No reply filed yet. Call 

on 24.06. 20.. 

30•  04. 2004 

RC 

c1!O9 

None for either side. 

Reply is on record. Nq 

rejoinder filed y. Rejoin 

if any, filed by 10.08.2004 

be taken on record and 

thereafter include in the 

final hearing 11t. 

24.06.2004 

rLJ &trdJzro'9  94PLc/o3 

1710.2005 	 KVS(JM) 	C-ll 

(1') 	
Mr. C.S.GNair 
Mr. T.P.M.Ibrahini Khan SCGSC 

Heard. Common orderproi4riced in open 
Court. 	 I 

17. 10.2005 

"S 

H: 
7fl49-15 fl1tf/97 /MGIPK-1 5 CATI97(255)-3-1 1-97-15,000. 
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